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2101. HRlMATI JAYAN I 
P TN IK: Will th Mini t r of 

CE b plea. d to stat : 

(a) wh ther rv Bank of India 
h giv n r dit to some tat to 
purcha paddy and jawar 

(b) if 0, the nam of th tat 
which h v availed of th credit 
from the RBI to buy paddy nd 
jawar' 

(c) the amount f er dit giv n 
to h of thos tat in J 982-83 
and 

( d) the d tails th reof ? 

THE DEPUTY MI ISTER IN 
THE MI I TRY OF FI A CE 
( HRI JANARDHANA POOJARY)': 

(a) to (d). The Re erve B nk of 
India has authoris d limits aggre-
gating Rs. 522' 30 crores to be made 
availabl by banks to the state 
Governments of A sam, Andhra 
Pradesh, Bhihar, Gujarat, Haryana, 
Himachal Pradesh, Karnataka, K -
-rala, Maharashtra, Orissa, Ma~hya 
Pradesh, Punjab, Tamil '- a u, 
Uttar Pradesh and the Union Terri-
tory of Pondieheny for financing 
p('ocurem",nt of food grains including 
paddy and jawar etc. under the food 
-consortium arrangements fo Kharif 
1982-83 season. · . . j 

Policy Regrding Over 
by State 

2102. PROF. M 
D VATE : Will th Mini ter 
FINANCE be pI a d to tat : 

(a) whatisth r c ntpolicyannoun 
cem nt regarding the v rdraft y 
various stat s ; 

(b) wh th r th tate hay w 1-
corned the n w policy; and 

( c) wheth r ther 

of th 
drafi 

H MfNI. TER OF I AN E 
(SHRI PRA AB MUKHERJEE): 
(a) Th OverdraftRegulation chern 
in fi rce is a und r : 

(i) If a tate Govemm nt i in-
debted to the R serv ank of 
India for over 45 day, ev n with 
in the limits of th Ways and 
Means advance, th po ition 
will be di cussed with th 
Stat Government, initally 
at the official lev I to r ctify 
the imbalance and, if nece sary, 
at the level of the Chief Minis-
ter to devise such carr ctive 
measure as rna y be called for ; 
and 

(ii) As soon as any tate Gov rnment 
has availed itself of 7 ex f the 
authorised ways anp ' means 
limit, the RBI will caution 
th Stat G vernment and I,if 
despit such cauti?n, the ~at 
Governments account is 0 er .. 
drawn for ' more . than 1 working· 
days, the RBI will stisp rid 
paym nts of the State Go", rri .. 
ment which will no b r su .. 
med until after the ov rdraft 
has been cleared. 

(b) The Union Finance Minister 
wrot to all the Chief Ministers- • 
plaining the policy decision of 

:. Govemm t of India · 
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